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CENTRAL ADMINISTRATIVE TRIBUNAL. 
JABALPUR BENCH. 

JABALPUR

Contempt Petition No. 38 of 2006 in 
Original Application No. 394 of 2005

JabalpuFj this the 7* day of September, 2006

Hoii*ble Dr. G.C. Srivastava, Vice Chairman 
Hon’ble Mr. A.K. Gaur, Judicial Member

L Smt. BhagwantiBai,
W/o. Late Shii Topram Bagre, 
Aged about 44 years,
Resident of H. No. 2083/1,
Shety Nagar, Giiirainagar Ward, 
Jabalpur.

2. NitmBagre,
S/o. Late Shri Topram Bagre, 
Aged about 22 years.
Resident of H. No. 2083/1,
Shety Nagar, Girirajnagar Ward, 
Jabalpur.

(By Advocate -  Shri Vijay Tripathi)
V e r s u s

Shii Amar Prakash,
Commandant,
Grenadiers Regiment Center, 
Jabalpur (MP).

(By Advocate -  Shri Harsliit Fate!)

Petitioners

Respondent

O R D E R r O r a l )

By Dr. G.C. Srivastava. Vice Chairman -

Heard ftie learned counsel for the petitioners and Shri Harshit 

Patel, learned counsel spearing for the respondent.

2. The counsel for the respondent stated that they have complied 

witli the order of this Tribmisl passed in OA No. 394 of 2005. Tliis 

fact is mentioned in the reply dated 7.8.2006.
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3. In view of the fact that there has been no w illM  disobedience 

of the Tribunai’s order, this contempt petition is liable to be 

dismissed. Accordingly, the same is dismissed. Notices issued are 

discharged.

(A.K./Gaur) (Dr, G.C. Srivastava)
Judicial Member Vice Chairman
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